19ed 93 NEPR.. e
service and presently working as ORDER. PAPER.. DISTRIRNTOR i

give hereln below the detalls of the assets ({mmovable, movable, bank balance, etc.) of

myself, my spouse and dependants®:

years, belonging r.o'G.;nm&...l.ems&mw&.gss.&maw

{Assets In joint name Indicating the extent of joint ownership will also have to be
givern}
5r. Description Dependant-1 | Dependant-2 | Depsndant-3
Ho. i ] Nama | Ete. Hame
(i | Cash SARSWATT [NEHA NIw|jeT RAMLL RAJ
Oevi _KunARL | [RITILK RAY
(1)} | Deposits In
Banks, Financial PUNS%Q%: b
Institutions And & BRI spy '
Non-Bahking RS~ Sos0 ) SANVING)
Flnancial [ooo .
Companigs
(i} | Bonds, i S ) ]
Debentures and -
Shares In TR e
. companias
| {Iv} | Other financlal , 3
Institutions, LrC.
NSS, Postal PREMILAM
Savings, LIC InSubn ‘ ==
Policies, etc uRAME 1000
(v} | Motor Vehicles z
{detalls of E&c’_ ToReye-
make, ete.) Y et - s
% (28l
(vl) | Jeweliery (glve
details of
weight and . —
valug) 50uram
(vll} | Other assets, HoMEAPPL *
such as values LBy —_
of clalms /
Intergsts
Note: Value of Bonds f shares / Debentures as per the latest market value In Stock

Exchange In respect of listed campanies and as per books in the case of non listed

companies should be given.

* Dependant here means a person substantially dependent on the income of the
employes, ;

Gdosh K™




also have tn ba lndl&aredj

Sr.
MHa

Dﬁ;tllpﬂun

Spouss

T

Agr]cul'tural Lan{i

- Location{s)

~ Burvey number{s)

- Extent (Total
measurement)
-Current market value

SRS LLILIEN

mgpqnda:n-t-ﬁ
. Namie |

ﬂgpandan‘b-l

Hame | __Eic.Nama

Dependant-3

(i

Non-Adricyitural Land
- Locatlon(s)
- Survay number(s)

- Extent (Total

measurefnentj
=Current ma arket value

(il

Bulldings (Commercial
and residential)
Location(s)

- Survey fdoar
number(s)

- Extent (Total
measuremeant)

- Current market
value

(i)

Houses f Apartments,
atc,

- Locatlon(s)

- Survay Jdoor

 number{s}

- Extent (Total
measurement)

- Current market
Va“.iﬂ

(V)

Others (such as

2DEsmeL

(2}

i Interest in property)

1 glve herein below the detaits of my liabilities / overdues Yo public financial
institutions and government dugs: -
[Note : Please glve separate detalls for each item)

Sr. | Description Name & addrazs of Bank Ameunt outstanding as |
No. Flnanclal Institutions{¥} / ON crisaasbtistrrinsainses
: Departaient (5]
fa) [ {i} Loans from Banks. SR cTNANCLAL [YMoasnot200000
{il} Loans fram rars Hnanclal
institutions | 2000

(lil) Government Dues:

agcommuodation

(a) dues to departments
dealing with government

dealing with supply of
water

(b} dues to departments

teafing with supply of
electricity

{c) dues to departments

Gorrh 1™




' (d} dues to departments

dealling with teléphones

(e} dues to departments
dealitiy with gavarnment

kransport (Including
aircraft and hellcopters)

(F) Other dues, Ifany

—_—

(b}

(1) Income Tax including
surcharge [Also Indicate

| the assessment year upto
| which Income Tax Return
flled. Glve also Permanent
Account Number {PAN)]

£

PAN N —
CHLPK 2339Lp

(1) Wealth Tax [Also
Indicate the asséssment
year ypto which Wealth
Tax peturn filed.]

(I} Sales Tax [Only in
case of proprietary
business]

o

(iv) Property Tax

Pgrsonal Deta]|

GPE/CPF/PRAN No, -
Gender ; >

Date of Birtn

Class/Group -
Cadre =
Home District =

I hereby -deg:laré
knowledgea and bejiaf,

Prac&:.ﬁm.?‘:’.ﬂ.,.,,.,

M o536 sush

™ | (H/F)

-7 ;O | .g' i

{DD/MM/YYYY)

B.5.8.- Bihar Secreterlat Service ete.)

Ei‘uﬂ ﬂa-mﬁ e.q. B.AS,-Blhar A-drninist?ntrve Service,

PR TN A

i

that the above details are true to the best of my

Signature g;nj}mk\mmﬂ/

Name of Employes: SANTOSH... KaMAR.,
Designation:ORDER. PAPER., DIST.RI/UTR

‘Da“cel%{mﬂ‘m.'-( Department: RINAR, NTOMANSARNA. PATMA
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white

in prescribed format,

paper with computer typed (single side)

Sortesh yumer



